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(b) if 10, tho names of the com-
pabies and the divisions newly created; 

(c) the basis of creation of such com-
paniel and divisions; 

(d) whether there is any demand for 
creation of a coal company and division 
ill Orilsa; and 

(e) if so, the reaction of Government 
thereto? 

THB MINISTER OF ENERGY (SHRI 
VASANT SATHE) : (a) to (e). In view of 
the projected increase in production and 
investment contemplated for Central 
Coalfields Ltd. and Western Coalfields 
Ltd., the extensive geographical areas over 
which those two companies operate, the 
maoaprial, technical and communica tion 
problems etc. being encountered, the 
Government of India approved the forma-
tion of two new companies as subsidia-
ries of Coa] India Limited, by splitting the 
Central CoalfieJds Ltd. and Western 
Coalfields Ltd. The two new companies, 
namely Northern Coalfields Limited with 
headquarters at Singrau)i (M.P.) and 
South Eastern Coalfields Ltd. with head-
quarters at Bilaspur (M.P.) have been in-
corporated under the Companies Act, 
1956 w.e.f. 28.11.1985. 

There have been representations for 
having a separate company/Division for 
Orissa. Since Ib Valley area, . formerly 
under Western Coalifields Ltd. and Tal-
cher area, forme)y under Central Coal-
fields Ltd. have been put under the juris-
diction of South Eastern Coalfields Ltd., 
the interest of both tbese areas as also of 
the State of Orissa would be better sub-
served under the unified control of this 
company. There is DO need at present to 
have a separate coal company for the 
coalfields in Orissa as the production level 
ia not sufficient to justify formation of a 
separate company. 

Letten of lateat and Iadu8trial Licences 
Iuaed to Madhya Pradesh Government 

U ndertaklogs 

4738. SHRI PRATAP BHANU 
.SHARMA : Will the Minister of INDUS-
TRY be pleased to state : 

<a> the Dumber of Letten of IDtoaC/ 

Industrial Licences issued by Government 
to the State Government Undertakings in 
Madhya Pradesh durins the last three 
years upto 15 March, 1986; 

(b) the number of those which have 
come into production and the progress of 
implementation of other projects; 

(c) Whether Government of Madhya 
Pradesh have also entered into joint sector 
with sonle private entrepreneurs to im-
plement those projects; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT (SHRI M. ARUNA-
CHALAM) : (a) and (b). Between 
January I, 1983 and March 15, 1985, 
16 letters of intent and 7 industrial licences 
(including 2 carry-on-business licences) 
Were granted to the State Government 
undertakings, inc]uding the State Indus-
trial Development Corporation, in Madhya 
Pradesh. Since it genera]Jy takes about 3 
to 4 years for an industrial project to 
ffuctif,)' , the proj~cts covered ul1der 
these Jetters of intent/industrial licences 
would presently be at various stages of 
implementation. 

(c) and (d). As per the guidelines issued 
by the Central Government, the SlOes 
can associate competent private sector 
parties in implementing the industrial 
licences issued to them. However, de ... 
tails about such industrial projects as are 
being implemented by the State Industrial 
Development Corporations in association 
with private entrepreneurs are not being 
maintained centrally in the Secretariat for 
Industrial Approvals. Ministry of Industry. 

Industrial Growth Centres approved for 
Madbya Pradesh during Sixth Plan 

4739. SHRI PRATAP BHANU 
SHARMA : Will the Minister of INDUS-
TR Y be pleased to state : 

(a) the number of new industrial 
growth centres approved by Government 
for Madhya . Pradesh durinl tho Sbtth Five 
Year Plan period; 
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. (b) . the detaill of total financial aid 
liveD to develop the infrastructure in 
theac areas; 

(c) whether Government have choc-
ked tbat tbe arant Jiven to the State haa 
been fully utilised; and 

(d) if so, tbe details of expenditure 
incurred to develop various facilities in 
these ,rowtb centres durin. the Sixth 
Plan period ? 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT (SHRI M. ARUNA. 
CHALAM) : (a> to (d). During the Sixth 
Five Year Plan period, the Government 
of Madhya Pradesh had not identified any 
Growth Centre in the 'No .. Industry Dis-
tricts'. However, in September, 1985, the 
State Government identified six Growth 
Centres, one each in the 'No-Industry 
Districts' of Bhind. Mandla, Jhabua, Dhar, 
Panna, and Rajgarh and they have been 
approved by the Central Government. 
The State Government is yet to prepare 
the necessary project Reports. 

Quality of Production of ,oft Coke 

4740. SHRI BALASAHEB VIKHE 
PATIL: Will the Minister of BNERGY 
be pleased to state : 

(a) whether the production of soft 
coke bas been steadily falling for the last 
one decade; 

(b) if, so, the break-up of the filures 
of production each year with causes for 
the samc; 

(c) whether along with thc fall in 
production the quality of soft coke pro-
duced has not improved during that 
period; and 

(d) if so. the steps being taken to im-
prove both production and the quality of 
soft coke 1 

THB·MINISTER OF ENERGY (SHRI 
VASANT SATHE): <a> to (d). The 
production of soft coke in Coal India Ltd. 
during the last 10 years has been as 
follow. : 

(Pi,urea in lath toa.DO.) 

Year Production 

1976-77 32.5 

1977·78 29.3 

1978·79 23.0 

1979·80 24.2 

198()'81 22.6 

1981·82 22.9 

1982·83 17.4 

1983·84 14.7 

1984-85 1'.9 

1985-86 IS.9 
(April.Peb.) 

It would be seen from the above 
fil1lres that thou,h productioD declined 
from 1976 to 1983-84. the same has started 
improvin& from 1984·8' onwardS. There 
has been a declining trend in the consump-
tion of loft coke in bil cities due to pre. 
ference for other fuel for cookina like 
kerosene oil and LPG etc. Coal India 
Ltd. is makinl efforts to increase tbe 
production of soft coke in order to meet 
the overall demand of tbe Statca/Union 
Territories. 

Steps have alia been taken to improvo 
the quality of .oft coke by ulina bettor 
quality coal and by mechaDiailll produc. 
tion of soft coke. 

Etreet of iaereue I1l coal price o. eM .. en 

,4741. SHRI BALASAHSB VlICHB 
PATIL: Will tbe Minister of SHBR.OY 
be pleased to stato : 

<a> the annual cODlumption of coal 
by tbe railways. power plants, Iteol plaota 
and fertiliser plantl .1 per tbe cODsump.. 
tion of each of tbese units durin, tbe la.c 
'broc yoarl, )'ear-wile; 




